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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: Nt DELHI

R.A. No, 90/2000
“in
G.A. No, 538/199¢
New Delhi this theé?i»ﬂpril 2000
HON!'BLE SHRI S,R, ADIGE, VICE CHAIRMAN (A

HON'BLE SHRI KULOIP SINGH, MEMBER (3J)

1. Union cof India :
throuch the General Manacger,
Baroda House,
New Delhi,

2, Divisonal Railuay Manager,
Uestern Railway, ] .
Kota Oivision, Kota Junction (Rajasthan),

3, Sr, Uivisional Electrical Engineer
Electric Loco Shed, Tumhlakabad
Naw Delhi, Review Applicant

Varsus

ahri Sunil Prashar

3 /0 Shri Jagdish Frasad Sharma,
Electrical Chargeman/Jr, Engineer,
Train lichting, Western Railuay,
New Delhi,

R/o T-20/B Loco Colony (MG),

Kishan Ganj,
Delhi,

0_R D ER_(By Circulation)

Hop'ble Shri S.R. Adige, Vice Chairman (A)

Peruvsed the Reﬁieu Applicafion.
2, None of the grounds contained therein bring
it within the scope and amhit of %ection 22(3)(F) AT
Act read with Order 47 Rule 1 CPC under which alone
decision/order of the Tribunal can be reviewed.,

The Review Application is regected

(K dlp%’ » (S.ﬁcj
ember Vice Chairman (A)
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